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Central Adiiiiiibtrative Tribiinai 
Jabalpur Beneli

CCP Nq.19/06 in QA No,791/03

Jabaipitr, Novemb^ 2006.

CQRAM
Hoii'ble Dr.G.C.Srivg t̂ava, Vice Chaoiiafi 
Hcm'Me Skri A.K.Gaiir, Judicial Member

1. Ay wdha Nirmani V dhian ChaM: Sangb 
Through its General Secretary
Shri S.K.Ra^uv8nsM 
S/o Shii K. S R^uvanshi 

- P.No.2039, House No.228?/A, New Type-II 
Vehicle Factory Estate 
Jabdpur.

2. Premial Pri^^ati
S/o Skri KandhiM Prajapati 
Fire Engine Driver 
P.No.870392 
Grey Iron Foundiy
iab^pur. Petitioners

(By advocate: None)

Versus

1. ShriK.P.Singh 
Secretary
Department of Defence Production & Supplies 
Ministry of Defence 
136 South Block 
New Delhi.

2. ShriP.K.Mishra 
Chairman Ordnance Factory
10-A, Shahid Khudi ram B ose Road 
Kolk^a, West Bengd.

3. Shri Hamam Singh 
Senior Generd Mmager 
Vehicle Factory
Jabdpur. Respondents.

(By advocate Shri Anil Kum^ S^u on behalf of 
Shri S.A.Dharmadhikari) \
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Q R P E R ( o r a n  

By A.k.Gaur. Judicial Member

In view of extension of time grated by the Hon’ble High 

Court, the Contempt Petition has become infhictuotis. Accor<Hngiy the 

CCP is dismissed as inihictuoiis.

(A.K.uaio:) (Dr.G.C.Siivastaiva)
judicial Member Vice Chaimmi

aa.
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